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AT.HT.. 499(sT).— FiT F¥awTe, ¥ sAfaf=ae, 1989 (1989 FT 24) (R THH THF T4 I
SATerTHae FgT AT 5) T 12T 205 % ITEE (1) T TG hdl 7 TN F2d g, T FHTIETT &1 ST 6 THT
o o ST o forw, g sy, fSraeeT |ter faer s6 SuTag sqg=t § 7 1347 8, 60 15T & 92T

Srer 7 AR =TT - YR ST aREad TRASET AT F =T ¥ g & e & o e g,
THT [ o (ST HTA = AT 6] =TT FIAT 8

I g F o T2 Fre A, To9T § TH ATSEEAT | TH9 A arE | 19 &7 & faw, 3%
srterfe=m 7 amT 209 FT IT-GTT (1) F AL ITAH TATST o TorT THT 0 % o1 i< ITANT F ooy 7
AT T THTN

ST UHT SET TeAH TTEFTLT 7T, T AT, AR, FEL Foiie, ST Haread, T I,

Ffe=re, ST @=T & forfed &7 & FoFaT SO ST 3 SerT 7 e ST Te0d STy Serashal &l
AT T & AT FIAAT ATFAT 5 AR & AATS FT TTHL TGTF BT A THT UH AT 6T qAATS 3T

4518 GI/2026 (1)
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ST A % TATq, A AA9TF THA AT, ST T IT T STl o ford TIqAta <917 AT FqAfT T2 Tal
T

IF AT T T 209 it IT-G7T (2) o Tef 17 Feqd Irfaranm<r gT T T3 straer sifaw grm

TH ATARAAT o STl T ATAT G T G ATSIAT M1 37T AL ITASH & 3T g ATk LT AT
ITFARTEY o Ih Iociterd dratad § IRt ALreror & ST aehar 2
I

TSI TsT | AIEATE - USdATE A Tadd TRASHT ATHE &9 o T ST 6 o sfemgor
FT ST FTAT FEAAT AT AT 3% Thgd qi 7 "ferg fHae.

TS 2 T[T IEEIAC

wH TAAT / ET HE&AT G EIES T TFa | ATEUR AT SAaTet e
T, T FAEA (T HeT H)
T AR TR : AT ITFT

1 4 fasft T -F 0-25-00

2 7 fasft T -F 0-20-00

3 6 fasfr FT 0-05-00

4 —— AT 0-02-35

T 0-50-35

[T, |. E.-377562-22]
TR TS ITaAT, e Seitaae (FaTm)-11

MINISTRY OF RAILWAYS
[Western Railway (Construction Organization)]
NOTIFICATION
Mumbai, the 18th June, 2026

G.S.R. 499(E).— In exercise of the powers conferred by sub-section(I) of section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred in as the said act), the Central Government after being satisfied that for the
public purpose, the land, the brief description of which has given in the schedule annexed hereto, is required for
execution of the Special Railway Project, namely, Nadiad - Petlad Gauge Conversion Project in District Kheda in the
State of Gujarat, hereby declares its intention to acquired such land :

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section(I) of section 20D of the said Act:

Every such objection shall be made to the competent authority, namely, Prant Officer Nadiad, 2nd floor, Jilla
Sevasadan, Dbhan Road, Nadiad,, District Kheda, in writing and shall set out the grounds thereof and the competent
authority shall give the objector an opportunity of being heard, either in person or by legal practitioner and may. After
hearing all such objections and after making such further enquiry, if any as the competent authority thinks necessary ,
by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section(II) of section 20(D) of the said act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.
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SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely: Nadiad -
Petlad Gauge Conversion Project in the state of Gujarat.

State : GUJARAT District : Kheda
Sr. Survey Number Type of Land | Nature of Land Area of Land to
No. be Acquire (in Sqm)
Taluka : Yogi Nagar Taluka : Nadiad Rural
1 4 Private Non - Agriculture 0-25-00
2 7 Private Non - Agriculture 0-20-00
3 6 Private Agriculture 0-05-00
4 Marag Government o 0-02-35
Total 0-50-35

[F. No E.-377562-22]
TARUN DANDOTIY A, Chief Engineer (Const)-11
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